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I, therefore, urge the fon"ble Defe-
nce Minister to take mnecessary steps to
ameliarate the service conditiens of the
teachers of Sainik Scheols by directly
bringing the Sainik Schools either under
the Ministry ef Defence or Ministry of
RBducation,

(iif) Steps needed to narrow down the
gap betwecn irrigatien potential
created and its milisation

SHRI ARJUN SETRHI (Bhadrak)
The Irrigatron, besides water manage-
ment is the main ingredient for the
development of modern  agriculture,
Rightly, the Govermment, both at the
Centre and the States, have had stressed
its need in our planning process to help:
improve the food predsction in the

ecountry bringimg mere land wnder
frrigation.

But there exists a wide gap between
the irrigation potential created and that
are being actually used for the benefit
of the Nation. The gap was 4.2 million
hectares t(ill the end of 1980 but now,
further accentuated to 7 million hectares
in spite of the Government’s assurances
to minimise the gap.

Te improve the utilisation, no doubs
the serious attempts are being made by
the Government by adoption of more
command area Development Projects to
help utilise the irrigetion potential but
for the unsatisfactory and slow imple-
mentations, desired results failed in this
direction. For an instance, in Orissa,
Salandi Command Area Development
Project is in operation singe last 12
years but no substantial progress has
been made seo far, because mo back up
of measures, such as conselidation of
holdings, land lcvellings etc, to have
field channels for the optimum utilisa-
tion of water availabk, are these,

Since the enormous amounts, labour
and time have been spent for creation
of irrigation potential, utmost impor-
yance in the interest of the nation is to

MAY 9, 19%¢

Matters Under 336
Rule 377

see that whatever the difficulties are or.,
whosoever is responsible, must be done
away with for its optimum use for the
peopile,

(iv) Help to Goldsmiths
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(v) Need to check the growth of
weed (Eopatorium), an environmental
hazard to Orissa

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Mr. Chairman, Sir, the
unchecked growth of an obnoxious and
exotic weed is posing threat to the eco-
logy of the Simlipal forest and peripheral
areas in Mayurbhanj district of Orissa.

The wced ‘eupatorium’ is locally
known as ‘“‘Assam Lata’'. It spread to
the deferested regions of West Bengal
and then to Simlipal and Ganasika hill
regions of Orissa. The weed has also
infested the Chandaka reserve forest
where an elephant project is being
currently implemented. The ecologically
hazardous plant had established itself
in the hilly areas of Orissa where large
scale deforestation had exposed the soil
to sufficient overhead light. The weed
has no utility. When cut and stored it
is reduced to powder and its poisonous
leaves and flowers have no fodder value.
The creeping weed also deprives the

grazing cattle and wild animals of free

movement. The wood remains unaffected
by forest fire because of its thick and
wide spread growth.

Though this exotic weed has been
spreading very fast in Orissa forests
since last two years, the State govern-
ment or the centre have not taken
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any steps check its gro\\:th. Unless -
immediate steps are taken to gheck the
spread it will create serious environmen-
tal hazard in the entire forest ranges in
Orissa. Therefore I request the Govern-
ment of India to realise to gravity of the
problem and take urgent and effective
steps to save the valuable forest wealth
by destroying further growth of this
exotic weed.

(vi) Conversion of -Rupl_a'-anglnl-
poshi narrow gauge line into broad
gauge line

SHRI MANMOHAN TUDU
(Mayurbhanj) : The Railway line from
Rupsa to Banginiposhi was construeted
in 1905 and from Baripeda to Bangini-
poshi in 1920 to connect former princely
State of Mayurbhanj to Calcutta-Madras
main line. Since than no modernistation
has taken place. As the traffic potential
of this narrow gauge line fis 9ated high
and it is considered that ofice this line
is converted into broad’ gatge - with ex-
tension upto a point connecting the
main line between How }I-Bombay
somewhere beween Dhalbhlmplrh and
Chakulia or at a point between Rairang-
pur to Gorunashishani and ‘i"ltamgar-
Badampahor, it would be qdue useful
and it-will have an increcased capacity
to carry the traffic that is béing offered
for transportation from urioiz places.
This would reduce the distance between
coestal Orissa and South India. As is
well known, Mayurbhanj is predominan-
tly a tribal district and .if§. €conomy
largely depends on the efficient function-
ing of this narrow guage system, But
unfortunately Railway Admunistration
has not taken adequate step; fof imple-
menting the conversion programme of
the above narrow guage line!™“Qver the
decades no new engines or wagons have
been brought and the narrow guage sys-
tem is neglected. This has affected
movement of passengers and gobds traffic
including mineral and forest products.

As such, 1 request the hon, Minister
of Railways (0o expedite the programme



